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" NATIONAL COMPANY LAW TRIBUNAL
' AHMEDABAD BENCH
AHMEDABAD

IA 23/2016, IA 24/2016 IA 25/2016 IA \ 26/2016
TP No. 125/397-398/NCLT/AHM/2016 (New)
~ CP No. 34/397 _398/CLB/MB/2016 (Old)

' Coram: o N Present Hon ble Mr BIKKI RAVEENDRA BABU
' ' MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 13 04.2017

Name of theCompany: - AshokKumar' Khosla
- ' ' ' - V/soo -
- PGH International Pvt. Ltd. & Ors.

Section of the Companies Act:  Section 397-398 of the Com 'aniés_-- Act 1956

S.NO. NAME (CAPITAL LETTERS) DESIGNATION  REPRESENTATION SIGNA;

5. VOND\\ Q \}Cuﬁ\/\w ﬂ‘\c&uo Cogt_ Oﬁ,\ %\GY\@
L. \lwelcl H. Shﬂh - Psc]d- o - EJ,JZ&MA
'ORDER

~ Learned Advdcate Mr. Kunal Vaishnav present for Petltloner Learned Advocate

Mr. Amalpushp Shroti present for Respondent no. 2. Leamed Advocate Mr L J
Golani present for Respondents 4, and 6. - -

- Heard both sides.
| List the matter on 20.04.2017. o -
- ' - z& u}—/@(‘\m\[d”’/
. IKKI RAVEENDRA BABU

- MEMBER J UDICIAL
Dated this the 13% day of April, 2017.



